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Shifting of Recruiting Office Gurgaon
to Bhiwani

6558 SHRI MANOHAR LAL SAINI
Will the Minister of DEFENCE be
pleased to state

(a) whether it is a fact that the
Recruiting Office at Gurgaon which
was functionmg there for the last 50
years or so wag got shifted to Bhi-
wam by the ex-Defence Minster dur-
ing Emergency period;

(h) whether it 1s also g fact that
a very large number of persons from
Gurgaon District are in the Military
and maximum casualties in the last
iwo wars were from this District;

(e) whether Government are con-
templating to re-.open the recruiting
office at Gurgaon; and

(d) if not, the reasons therefor?

THE MINISTER OF DEFENCE
{SHRI JAGJIVAN RAM) (a) The
TRecruiting Office at Gurgaon which
was functioning since 1963, was shifted
‘to Hissar, and not to Bhiwani, in Octo-
ber 1976. Thisg was done while ad-
justing jurisdiction of various Recruit-
tng Offices in Haryana State.
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(b) Approximately 1.7 per cemt of
the Army strength are from District
of Gurgaon, as it was before reorga-
nisation of Districts in Haryana. Army
personnel belonging to Gurgaon Dis-
triet reported killed during the last
two Wars are as under ——

Indo-Pak Confisct 1963 14
IndoPak Conflict 1971 —55

(c) and (d). On representations re-
ceived from a number of persons, the
Government sre already seized of the
matter. In the mean time, this dis-
trict has been placed under the juris-
diction of Delhi Recruiting Office with
effect from 1st January, 1978

Number of Persony working in Under-
takings of Atomic Energy

#5509 SHRI SHIV NARAIN SARSO-
NIA- Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) the class-wige (I, I, 1y &
IV) total number of persons in the
following Undertakings functioning
under the Department of Atomic
Energy;

1. Electromics  Corporation of
India Ltd

2 Indian Rare Earths Ltd,

8 Uranium Corporation of India
Ltd.

(b) the number of Scheduled
Castes and Scheduled Tribes in each
class ang each Undertaking separate-
1y;

(c) whether the Government of
India’s Orders relating to reservation
of vacanties are followed in the mat-
ter of recruitment and promotion in
these Urndertakings; and

(d) if not, the reasons thereof?

THE PRIME MINISTER (SHR!
MORARJI DESAI): (a) and (b) The
following is the group-wise statement
showing the total number of emplo-
yoos and the number of Scheduled





